SCHEDULE II
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF PRESSCOM PRODUCTS PRIVATE
LIMITED [CIN: U29199TZ1995PTC008665]

Sl. No. | PARTICULARS DETAILS
1. Name of corporate debtor PRESSCOM PRODUCTS
PRIVATE LIMITED
2. Date of incorporation of corporate debtor 02-12-1998
3. Authority under which corporate debtor is ROC Coimbatore
incorporated / registered
4, Corporate Identity No. / Limited Liability U29199TZ1995PTC008665
Identification No. of corporate debtor
5. Address of the registered office and principal PLOT NO 69 BSIPCOT
office (if any) of corporate debtor INDUSTRIAL COMPLEX
PHASE II, HOSUR, Tamil
Nadu, India - 635109
6. Date of closure of Insolvency Resolution 02/05/2023
Process
7. Liquidation commencement date of corporate | 26/03/2026
debtor [order came into knowledge
of liquidator on 11/04/2026]
8. Name and registration number of the SANJAY MEHRA
insolvency professional acting as liquidator Registration Number:
IBBI/IPA-001/ IP-
P01818/2019-20/12784
9. Address and e-mail of the liquidator, as B-11, Third Floor, Geetanjali
registered with the Board Enclave, Opp Aurbindo
College, New Delhi-110017
sanjay.mehra64@gmail.com
10. Address and e-mail to be used for B-11, Third Floor, Geetanjali
correspondence with the liquidator Enclave, Opp Aurbindo
College, New Delhi-110017
cirppresscom@gmail.com
11. Last date for submission of claims 11/05/2026

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered
the commencement of liquidation of the Presscom Products Private Limited on 26t
March, 2026 [The order came into knowledge of liquidator on 11/04/2026].

The stakeholders of Presscom Products Private Limited are hereby called upon to submit
their claims with proof on or before 11T MAY, 2026, to the liquidator at the address
mentioned against item no. 10.



The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Sd/-
SANJAY MEHRA
Liquidator of Presscom Products Private Limited
IBBI Registration No. IBBI/IPA-001/ IP-P01818/2019-20/12784
Date: 16t April, 2026
Place: New Delhi
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IN THE COURT OF THE SUBORDINATE
JUDGE OF AVINASHI

5. E. RAILWAY — TENDER

g-Tender Motice No. : e-80-DYCEE
KGPW-KOEL-26-27, dated 15.04.2026.

M.C.0.P.No. 241/2025

CIN: U67100TZ2014PTC020363

Corporate Office: Kohinoor Square, 47th Floor, N.C. Kelkar Marg R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028

OMKARA ASSETS RECONSTRUCTION PVT. LTD.
& OMKARA

Registered Office address: No. 9, M.P Nagar, 1st Street, Kongu nagar Extension, Tirupur - 641607 Harikrishnan Vs -~Peitioner Single tender is invited by Dy. Chiel
Email: vm.divakaran@omkaraarc.com ] ) Electrical Enginesr (WorkshopWKharagour
LRSS R UL NAUNRIVAN 1 jihorised Officer :Mobile No.: +91- 93446 84194 / 98840 62068 / 99623 33307 The Managing Director,

Workshop, 2. E Rallway for and an behal

rep by its authorized person,
Jose Kannanchira, Marks and Signs LLP,
KR Complex, Near YMCA, Kasaba Post,

[Appendix - IV-A] [See proviso to rule 8 (6) riw 9(1)
PUBLIC NOTICE FOR E-AUCTION SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act”) read with proviso to Rule 8 (6) r/w 9(1) of the :

Security Interest (Enforcement) Rules, 2002. Kannur Road, Kozhikode, Kerala- 673 001.

Notice is hereby given to the publicin general and in particular to the Borrower(s) and Guarantor(s) & Mortgagor(s) that the below described immovable property(ies) mortgaged/ charged to the Secured Creditor, possession of which has been taken ..2nd Respondent

by the Authorised Officer of Omkara Assets Reconstruction Pvt Ltd (OARPL) is proposed to be sold by e-auction. Further, Omkara Assets Reconstruction Pvt Ltd (OARPL) (acting in its capacity as Trustee of Omkara PS 06/2021-22 Trust) has NOTICE

acquired entire outstanding debts of the below accounts vide Assignment Agreement dated 25.06.2021 from IndusInd Bank Limited (IBL) (Assignor Bank) along with underlying security from assignor Bank. Accordingly, OARPL has stepped into the The petitioner has filed the above case

shoes of assignor Bank and empowered to recover the dues and enforce the security. The Authorized Officer of OARPL took over the possession of the below mentioned secured property. The Authorized Officer of OARPL hereby intends to sell the against you for claiming compensation for

below mentioned secured property for recovery of dues. The property shall be sold in exercise of rights and powers under the provisions of sections 13 (2) and (4) of SARFAESI Act; on “As is where is”, “As is what is”, and “Whatever there is” the accident which took place on 01-01-25

and “Without recourse Basis” for recovery of amount shown below in respective column due to OARPL as Secured Creditor from respective Borrower and Co-Borrower(s). Details of the Borrower(s)/Guarantor(s)/Mortgagor(s), Securities, The ab . ted on 30-04-2026 f [

Owner, Outstanding Dues, Date of Demand Notice sentunder Section 13(2), Possession Date, Reserve Price, Bid Increment Amount, Earnest Money Deposit (EMD), Date & Time of Inspection are given hereunder: €above case IS posted on Ju-Ua- (,)r
your appearance. If you have any valid

game of Borrower & Co Borrower MR. N Elango (Borrower) and Mrs. Aruna E (Coborrower) objection in the above case, you have to
etails of the Secured Asset .

Property of Mr. N Elango, S/o Mr. T G Nithyanandam, Sale Deed Document N0.4845/2005, dated 01.12.2005 of SRO, Kodambakkam appearin person or through your Qounse! on
All that piece and parcel of Residential Flat, bearing Flat No. E, Ground Floor, Priya Apartments, Old Door No.105, New Door No.192, (as per the property tax assessment Door No.105A/6), Rangarajapuram Main Road, Kodambakkam, the said date before the aforesaid Hon'ble
Chennai- 600024, having built up area of 500 Sq.ft together with 331 Sq.ft of Undivided Share of Land, out of the total land admeasuring 3 Ground and 744 Sq.ft, comprised is T S No.34, Block No.44 situated at No.109, Puliyur Village, Egmore- Courtat10.30 am. Otherwise the petition will
Nungambakkam Taluk, Chennai District and bounded on the North by: Land and premises bearing Door No.104, Rangarajapuram Road, Kodambakkam, Chennai— 24, comprised in T S No.33, Block No.44, South by: Land and premises bearing be decided as prayed for.

Door No.106, Rangarajapuram Road, Kodambakkam, Chennai - 24, comprised in T S No.35/1 and 35/6, East by: Land and premises bearing Door No.3 and 4, Budda Street, Kodambakkam, Chennai—24, comprised in T S No.36, Block No.44, K.SELVANAYAGAM, B.A.,B.L.,

West by: The property owned by Mrs. Zita Aruliah and Others. Situated within the Sub Registration District of Kodambakkam and Registration, District of Central Chennai. A.SURIYAPRAKASH, B.A., B.L.,

of Thie Fresicdent of Indla (of e rllllc_lwlrlg
Elzctrical work | Mame of the Waork : [-
Check maintenanca of Kirloskar maka
Diesal Enginas provided in Powear Car al
kharagpur Workshop/5.E. Railway.
Approx. Cost of work: T 1.51,00,806.08.
The bid closing date and time of the e-
Tender i3 on 05052026 at 15.00 hra. and
opening of the tender evaluaton will b=
done on 05, 05,2026 after 15.30 hrs.
Interested Tendarers may visil websile

woww freps.gosin for full delalls’descrp-

on/=pacificatsn of the lender and submit
thair bid cnline. In no case manual enders
for this work will ba accepled.  (PR-53)

Owner of the property: Mr. N Elango, S/o Mr. T G Nithyanandam Advocates, Tirupur-641 604.
13(2) Notice Date Physical Possession Date Outstanding dues as on 15.04.2026 Cell: 93454 16751, 95666 53334
20.04.2022 _ 31.12.2025 _ Rs.37,42,152/ (Rs. Thirty-Seven Lakhs Forty-Two Thousand One Hundred Fifty-Two Only)

Reserve Price EMD -10% of the Reserve Price Bid Increment Amt Date & Time of Inspection of Property

Rs.33,00,000/- (Rupees Thirty-Three Lakhs) Rs.3,30,000/- (Rupees Three Lakhs Thirty Thousand Only) | Rs.20,000/- (Rupees Twenty Thousand Only) = With prior appoint from the authorised officer, mobile nos. as mentioned in the heading SCHEDULE Il

Account Details Account No.: 344905001084, Name of the Beneficiary: Omkara PS 06/2021-22 Trust, Bank Name: ICICI Bank, Branch: Bandra (E) Mumbai, IFSC Code: ICIC0003449 FORM B

Date of E-Auction & Time Last date and time for submission of bid letter of participation/KYC Document/Proof of EMD ; PUBLIC ANNOUNCEMENT

20th May 2026 (Wednesday) Between 12.00 Noon and 1.00 P.M. 18th May 2026 (Monday) before 04.00 PM (Regulation 12 of the Insolvency and Bankruptcy Board of

_ Eo g ) Sk
TERMS & CONDITION OF THE AUCTION: For detailed terms and conditions of the sale please refer to the link provided in Secured Creditor’'s (OARPL) website i.e. http://omkaraarc.com/auction.php or website of service provider i.e. inGia (Liquidation Frocess) Heguiabens, 2U016)
https://www.bankeauctions.com FOR THE ATTENTIOMN OF THE STAKEHOLDERS OF PRESSCOM

STATUTORY NOTICE FOR SALE UNDER Rule 8(6) r/w 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
This notice is also a mandatory notice of not less than 30 (Thirty) days to the Borrower(s) of the above loan account under Rule 8(6) riw 9(1), of Security Interest (Enforcement) Rule, 2002 and provisions of Securitization & Reconstruction of

PRODUCTS PRIVATE LIMITED [CIN: U28198TZ1985PTCO0BG665]
RELEVANT PARTICULARS

Financial Assets and Enforcement of Security Interest Act, 2002, informing them about holding of auction/sale through e-auction on the above referred date and time with an advice to redeem the assets if so desired by them, by paying the =l PARTICULARS DETAILS
outstanding dues as mentioned herein above together with further interest from 16.04..2026 and all costs charges and expenses any time before the closure of the Sale. In case of default in payment, the property shall at the discretion of the N,
Authorized Officer/Secured Creditor be sold through any of the modes as prescribed under Rule 8 (5) of Security Interest (Enforcement) Rule, 2002. | 1. |Mama of corporate debtor PRESSCOM PRODULTS PRIVATE LIMITED
(V.M. Divakaran), Authorized Officer, % EE}? 1:1 incorporation of corporate | 02-12-1998
Mobile No: 99623 33307 gl

. 3. |Autharity undear which corporata  |ROC Coimbatars
Omkara Assets Reconstruction Pvt Ltd. deblor Is Incorporated / registerad

(acting in its capacity as Trustee of Omkara PS 06/2021-22 Trust) 3 [Comorate ientity No. / Limited | U29199TZ1985P TC0B6A5

Liahility [dentification Mo, of
corporate dehtor

* | 2 ls OM KARA ASSETS RECONST RU CTION PVT LTD - 5. |Adaress of the registered office. |PLOT NO 69 BSIPGOT INDUSTRIAL
| O M KA . u and principal office (i any) of COMPLEX PHASE I, HDSUR, Tamil Nadu,

Date: 16-04-2026
Place: Chennai

corporate gebtor Indtia - 635109

CIN: U67100TZ2014PTC020363 6. |Date of closure of Insaivency  |02/05/2023
Corporate Office: Kohinoor Square, 47th Floor, N.C. Kelkar Marg R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028 Resolution Process
Registered Office address: No. 9, M.P Nagar, 1st Street, Kongu nagar Extension, Tirupur - 641607 7. |Liguidation commencement date of | 26/03/2026
ASSETS RECONSTRUCTION PVT LTD. IR e ot oty corporate debor [ordes came into knewledge of liquidator an
Authorised Officer :Mobile No.: +91-93446 84194 / 98840 62068 / 99623 33307 | 1/04/2026]

B, |Nama and registration number o |SANJAY MEHRA

[Appendix - IV-A] [See proviso to rule 8 (6) r/w 9(1) (ha insotvency professional 2cling | Registration Numbar:
PUBLIC NOTICE FOR E-AUCTION SALE OF IMMOVABLE PROPERTY | as liquidates JIBBLIPA-DO/ IP-POTEN B/2019-20° 1278
E-Auction Sale Notice for Sale ofInmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act”) read 9. |Address and e-mall of the B-11, Third Foor, Geetan|ali Enclave, Opg
with proviso to Rule 8 (6) r/'w 9(1) of the Security Interest (Enforcement) Rules, 2002. Hullaet S egkicied wilvihe | Adroig ED"?EE HEW G T
Notice is hereby given to the publicin general and in particular to the Borrower(s) and Guarantor(s) & Mortgagor(s) that the below described immovable property (ies) mortgaged/ charged to the Board sanjay. menrat-4agmail. com

Secured Creditor, possession of which has been taken by the Authorised Officer of Omkara Assets Reconstruction Pvt Ltd (OARPL) is proposed to be sold by e-auction. Further, Omkara Assets 10. |Address and e-miall to be used for 18-11, Thind Hoor, Gestanjall Enclave, Upp

Reconstruction Pvt Itd (OARPL) (acting in its capacity as Trustee of Omkara PS 33/2020-21 Trust) has acquired entire outstanding debts of the below accounts vide Assignment Agreement dated COTTEMOALICA T R T LA [.’”"E.'En'i","w il ial
: . : 2 : . : ) . . : . clrpprasscom@gmail com
30.03.2021 from M/s. Edelweiss Housing Finance Limited (Assignor Company) along with underlying security from assignor company. Accordingly, OARPL has stepped into the shoes of assignor 37, |Last date for submission of claims |11,/05/2025 i
company and empowered to recover the dues and enforce the security. The Authorized Officer of OARPL hereby intends to sell the below mentioned secured property (ies) for recovery of dues. The H-.'nr-r.:eis. herebiaiven tiat the Mekional Combary Law Tibunal, Cherrisl Bendh Fas ordered e
property (ies) shall be sold in exercise of rights and powers under the provisions of sections 13 (2) and (4) of SARFAESI Act; on “As is where is”, “As is what is”, “Whatever there is” and “Without commencame of liqudation of the Prasseam Producls Private Limitad on 265 r.-|,»,,.;,-|2. M6
recourse Basis” for recovery of amount shown below in respective column due to OARPL as Secured Creditor from respective Borrower(s) and Co-Borrower(s) shown below. Details of the lT*E-:derEaFIEiﬂlﬂ;ri’#-'Ed'gi‘ﬂliitluﬂat':r_ﬂﬂ 11104 2026]. } _
Borrower(s)/Guarantors/ Mortgagors, Securities, Owner, Outstanding Dues, Date of Demand Notice sent under Section 13(2), Possession Date, Reserve Price, Bid Increment Amount, Earnest Money The alakehoiders of Fresscom Products Privete Limited arer hersby called Upon o guben their
. ) . . clalms with proofon or before 11TH MAY, 2036, to the guidator at the address mensioned against
Deposit (EMD), Date & Time of Inspection are given as under: Itarng. 10
Tha linancsal creddors shall submil thair clams with peoal by elecironic means only. A other
creditors may submit the claims with preof in persen, by post or by electronic means.

Sunmission of false or misleading procf of claims shall atfract penalties
In case a stakehoider does not submit 85 claéms during the liguidation process, the Slaims

Name of Borrower & Co Borrower MR. D. Dharmalingam (Borrower); Mrs. D. Renuga and Mr. D. Vallarasan (Coborrowers) Mr. K. Mahadevan (Guarantor)
Details of the Secured Asset: Property belonging to Mr. D. Dharma lingam S/o. Mr. Duraisamy Document No.1462/2014 dt.26.03.2014-SRO Konnur

All that piece and parcel of the property situated at Tiruvallur District, Ambattur Taluk, now within the limits of Chennai Metropolitan Development Authority Chennai Urban Development Project Il Tamil Nadu Housing Board MOGAPPAIR WEST
SCHEME, Mogappair West, Chennai 600037 comprised in Survey No.500 Part of Mogappair Village, “J.J.Nagar” Block No.3. “A2” Type Plot No.724 admeasuring 390 Sq feet together with Building and bounded on the North by: Plot N0.3/925,
South by: 16 Feet wide Road; East by: Plot No.3/723; West by: Plot No.3/725; Measuring East to West on the Northern side: 13 feet East to West on the Southern side; 13 feet North to South on the Eastern side: 30 feet North to South on the
Western side: 30 feet .In allmeasuring an extent of 390 sq feet plot and the building thereon in Ground floor and First Floor and situated within the Registration District of Chennai North and Sub Registration District of Konnur, Chennai.

Owner ofthe property: Mr. D. Dharmalingam S/o. Mr. Duraisamy

13(2) Notice Date Possession Date
14.10.2022 _ 28.02.2026 _ Rs.81,53,619/- (Rs. Eighty-One Lakhs Fifty-Three Thousand Six Hundred Nineteen Only)

Reserve Price: Rs.38,00,000/- | EMD-10% of the Reserve Price | Bid IncrementAmt; Rs.20,000/- | Date & Time of Inspection of Property

(Rupees Thirty-EightLakhs Only) Rs.3,80,000 (Rupees Three Lakhs Eighty Thousand Only) | (Rupees Twenty Thousand Only) With prior appoint from the authorised officer, mobile nos. as mentioned in the heading

Outstanding dues as on 15-04-2026

gubimiltad by siich a slakaholdar durmng e comparali insahvancy resolulion process undes lhe

Imsolvency and Bankruplcy Board of India (Inschiency Resciubion Process for Corporate
Persons) Regulations, 20 6, shall be deemed to be submitied under saction 38

Sdi-

SAMNJAY MEHRA

Liguidator of Presscom Products Private Limited

Date; 16th April, 2026
IBBI Regiatration Mo, IEBVIPA-001/ IP-PO1818/2019- 20112784

Place: New Delhi

Account Details 1 AccountNo.: 344905001015 Name of the Beneficiary: Om_!(ara PS 33/2020-21 Trust, Bank Name: ICICI Bank, Branch: BKC Mumbai, IFSC Code: ICIC0003449

Date of E-Auction & Time Last date and time for submission of bid letter of participation/KYC Document/Proof of EMD
20th May 2026 (Wednesday) between 11.00 AMand 12.00 Noon 18th May 2026 (Monday) before 04.00 PM

TERMS & CONDITION OF THE AUCTION: For detailed terms and conditions of the sale please refer to the link provided in Secured Creditor's (OARPL) website i.e. http://omkaraarc.com/auction.php or website of service provider i.e.
https://www.bankeauctions.com

STATUTORY NOTICE FOR SALE UNDER Rule 8(6) r/w 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

This notice is also a mandatory notice of not less than 30 (Thirty ) days to the Borrower(s) of the above loan account under Rule 8(6) riw 9(1), of Security Interest (Enforcement) Rule, 2002 and provisions of Securitization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002, informing them about holding of auction/sale through e-auction on the above referred date and time with an advice to redeem the assets if so desired by them, by paying the
outstanding dues as mentioned herein above together with further interest from 16.04.2026 and all costs charges and expenses any time before the closure of the Sale. In case of default in payment, the property (ies) shall at the discretion of the
Authorized Officer/Secured Creditor be sold through any of the modes as prescribed under Rule 8 (5) of Security Interest (Enforcement) Rule, 2002.

(V.M. Divakaran)

Mobile N0.99623 33307

Authorized Officer,

Omkara Assets Reconstruction Pvt Ltd.

(Acting in its capacity as Trustee of Omkara PS 33/2020-21 Trust)

Date: 16.04.2026
Place: Chennai

© O M K AR A OMKARA ASSETS RECONSTRUCTION PVT. LTD.

Corporate Office: Kohinoor Square, 47th Floor, N.C. Kelkar Marg R. G. Gadkari Chowk, Dadar (West), Mumbai - 400028

Registered Office address: No. 9, M.P Nagar, 1st Street, Kongu nagar Extension, Tirupur - 641607
ASSETS RECONSTRUCTION PVT LTD. Email: vm.divakaran@omkaraarc.com,

Authorised Officer :Mobile No.: +91-93446 84194 /98840 62068 / 99623 33307

[Appendix - IV-A] [See proviso to rule 8 (6) r/iw 9(1)
PUBLIC NOTICE FOR E-AUCTION SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act”) read with proviso to Rule 8 (6) r/w 9(1) of the
Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) & Mortgagor(s) that the below described immovable property(ies) mortgaged/ charged to the Secured Creditor, possession of which has been
taken by the Authorised Officer of Omkara Assets Reconstruction Pvt Ltd (OARPL) is proposed to be sold by e-auction. Further, Omkara Assets Reconstruction Pvt Ltd (OARPL) (acting in its capacity as Trustee of Omkara PS 06/2021-22 Trust)
has acquired entire outstanding debts of the below accounts vide Assignment Agreement dated 25.06.2021 from IndusInd Bank Limited (IBL) (Assignor Bank) along with underlying security from assignor Bank. Accordingly, OARPL has stepped
into the shoes of assignor Bank and is empowered to recover the dues and enforce the security. The Authorized Officer of OARPL took over the possession of the below mentioned secured property(ies) . The Authorized Officer of OARPL hereby
intends to sell the below mentioned secured property for recovery of dues. The property shall be sold in exercise of rights and powers under the provisions of sections 13 (2) and (4) of SARFAESI Act; on “As is where is”, “As is what is”, and
“Whatever there is” and “Without recourse Basis” for recovery of amount shown below in respective column due to OARPL as Secured Creditor from respective Borrower and Co-Borrower(s). Details of the Borrower(s)/Guarantor(s)/
Mortgagor(s), Securities, Owner, Outstanding Dues, Date of Demand Notice sentunder Section 13(2), Possession Date, Reserve Price, Bid IncrementAmount, Earnest Money Deposit (EMD), Date & Time of Inspection are given hereunder:

Sr. | Borrower/Co-Borrower/ | Qwner of the Nature of | Outstanding amount | Reserve Price/ | EMD-10% of the | Inspection
No. GuaraNntgrs /Dlatm; )Defmand property Property | as on 15.04.2026 Bid increment | Reserve Price | Date/Time
otice u/s 0

SARFAESI Act. / Date of
Physical Possession

Details of the Secured Asset

LOT| Mis. Hot Chips Enterprises / Mr. V Property No.1 of Mr. V Prakadeesh, Slo Mr. R Vasudevan, Sale Deed Document | Residential Rs.59,56,903 Rs 21,00,000 | Rs.2,10,000 By prior

1 {\lﬂars\l:dlzrva::g%ismh Lf(:\:lr& Prsalza&«ie;h, No.427/2008, dated 28.01.2008 of SRO, Virugambakkarn Flat (Rs. Fifty-Nine Lakh | (Rs Twenty-One | (Rs. Two Lakh | appointment
13(2) Demand notice dated | Vasudevan | ! @t piece and parcel of Residential Flat, bearing Flat No. , 1st Floor, Union Nest Fifty-Six Thousand | Lakhs Only) | TenThousand |  with the
20.04.2022 Apartments, Plot Nos.38 & 39, Saraswathi Nagar, 2nd Street, Nerkundram, Chennai - 600 Nine Hundred Three | Only) Authorised
Physical Possession dated 092, having built up area measuring 494 Sq. Ft, together with 494/3875 Sq. Ft of Undivided Only) Bid increment ,\(A’ﬁé‘?erm
10.02.2026 Share of Land, out of total extent admeasuring 2400 Sq. Ft, comprised in S Nos.122/1 and 2, as Rasm$ 5u 8:)0 givc:enl 2bo(\J/Z

per Patta S No.122/9, situated in Nerkundram Village, Ambattur Taluk, Tiruvallur District and (Rs. Fifteen
bounded on the North by:Property in S No.122, South by: Property in S No.122, East by: Thousand)

Property belongs to Mrs. A Neela Ammal in S No.122 West by:20 Feet Wide Road Situated
within the Sub Registration District of Virugambakkam and Registration District of Chennai
South

LOT| M/s. Hot Chips Enterprises / Mr. V

Property No.2 of Mr. V Prakadeesh, S/o Mr. R Vasudevan, Sale Deed Document | Residential Rs.59,56,903 Rs 21,50,000 Rs.2,15,000 By prior
2 | Mr.V Prakadeesh / Mrs. Prakadeesh,

Vasudevan Ponmudi Sionr R | No-428/2008, dated 28.01.2008 0f SRO, Virugambakkam . Flat (Rs. Fifty-Nine Lakh | (Rs Twenty-One | (Rs. Two Lakh | appointment
13(2) Demand notice dated | Vasudevan | A1 tat piece and parcel of Residential Flat, bearing Flat No. E, 1st Floor, Union Nest Fifty-Six Thousand Lakhs Fifty Fifteen with the
20.04.2022 Apartments, PlotNos.38 & 39, Saraswathi Nagar, 2nd Street, Nerkundram, Chennai-600092, Nine Hundred Three | Thousand Only) | Thousand Only) |~ Authorised
Physical Possession dated having built up area measuring 500 Sq.ft, together with 500/3875 Sq.ft of Undivided Share of Only) L Offlper on
10.02.2026 Land, out of total extent admeasuring 2400 Sq.ft, comprised in S Nos.122/1 and 2, as per Patta Bldalr:ﬁ:jer:?.ent gl\i/lvzti:lzt!\:)c\)/sé

S No.122/9, situated in Nerkundram Village, Ambattur Taluk, Tiruvallur District and bounded on Rs.15,00b

the, North by:Propertyin S No.122 South by: Propertyin S No.122 East by: Property belongs to (Rs. Fifteen

Mrs. A Neela Ammal in S No.122 West by: 20 Feet Wide Road, Situated within the Sub Thousand)

Registration District of Virugambakkam and Registration District of Chennai South

PIRAMAL FINANCE LIMITED

(Formerty known &s Piramal Capitad and Housing Fnange Limited|
Kalpasatikn Toamrs, Ol Ba:24. Mew M3, 36, Ind Floor, Ambedhes Read, Askok Magar
Main Read, Kedanbakkarn, Channai-BI0 (24 Email: Vilram Milerajand@pfs.in

Piramal

Fingmce

Whiress, the undersigned beryg the Authodzed Oifices of PIRAMAL FINANGE LIMITED parfier knovem as
Piramzl Caphtal and Housing Frenod Lirded under the Securitisation and Reconstruction of Frandal
Assals and BEnloecamant ol SaCusby blinest Act 2002 and in gxamtise ol potaars coalermed undar S2elion
TE12) read with Ruls 3 of the Securily Interest [Enlgmemanty Rulas 2062, Demand Sohcals) istusd by
ihe Autharsed OFicsr of the company ta the Borrowmar(s) / Guaranions) mentipned herain hebkow b0 mpay
the amoint mentionsd in the nofice within 60 days fram the date of raceiph of the sad nodice. The
bonrover having failed 10 repay the amound, nofice i bereby given 1o the Borrowers) / Guaramtons) and
tre pablic in generad that the undersigned has taken possession of the property descnbed hersin below in
exerrke of powers conferred on him under Sub-Section (4) of the Section 13 of the sald Act read with
R & of the Becurity Interest Erdorcement mfes, 2002, The barosars Henton & inated & provisions
of sub-section (B) of saction 130f the Ack, In respect of Bime availabe, Lo redeem (he secured 2s5els. The
barroraar in parbcudar and Bhe pablic in gane e ane harey cauhoned mab o deal wilh e progeny and any
dealings with the property will b2 subject to (5 charge of PGHFL Tof an damoenl &5 rertioned hergin
urider with infarest thenaon

APPENDIX IV - POSSESSION NOTICE (for immovable property)

5 Hame of the Bormwer|s) | Demand Maolice Dtz ol
o Guaranton(s| Amoumi Pussession

1. | Loam Appl No (HLSADODGSZ59 & ECUBLODSS100) iBorrower)| 16-Jan-2026 For (10-04-2026
Yoganand Sasikal (Co- Barrowar 1) Yoganand As. 48,12.125.00;

Descriglion of Securad Assed (Immovatile Praperty]: Resdental Ral No F1 In the first fioge oa the proseet
namei smown 25 Rocklort Fillars Having a super buld up area of 786 5 Finchsive af common ara togsther
with ondivided sham of 355 S F land out of norihern portion of Band measuring 1196 5 Pt bearing in Plot
NS Sri balaji Wagar Part 34 puzhal Chennai compeized i oft suney No2 50 Patta o, 1955 Az per Patta Bew
Survey No 250011 (id Paia No 16635 Present patla No.15615 a5 per Patia present survey No.250 1B
Shusted o puzhal vikage radrayaram Taluk Crennal District an the [and. East By ; 24 Feat Road West By : Plot
R 18 North 8y Plot Mo 8 South By : Remaining Poartion of Pio o 8

2 [ Lean Apﬁ]l No (BLSADOD39584 & XBLBSLIVODOTEET)| 16-Jan-2026 For |40-04-2026

{Boerower) Dhansszkar ¥ (Co- Barrewer 1) Azandh| As. 24,12,452.00~
Descriglion of Securnd Assel (Immovabbe Propesty): A ihal piace o parcel of e land and bulkling
property magsruing an weent ol 825 S0 10 aut of 2178 50 0, compressd inoold 5. Mo, BIRY, Bew
S Hos BI2MTR BB, &5 per Palta Mo, 858, Siluated & Ma, 103, Korvafhor Village, Thuvathur Panchayath,
Cheypr Taluk, Kachipuram District winin the Regisimation Disirict of Kancheepuram and Sub-Regstration
nffica at Cheyyur. East By Vacant Land Belongs %o Mr. Jayraman West 8y - Road North By | Vacant Land
Betongs 1o Mrs Kafa South By Remaiming Yacand Land Belongs to Mrs Kakiand M Ragndra

1 'L'ﬁia'hﬁ;iiii.u'EHi.'éiﬂ'tiiﬁi:?l“s}ifﬁhﬁ&ﬁi{ﬁd%hﬁéii&hﬁﬁ['{éaaﬁ-ﬁhia'ﬁﬁ'

| 10-04-2026
{Co- Barmgwer 1] Faribia Tazeen Rs. 31,13.039.00~

Descrigtion of 3ecured Assed {immowabbe Praperty): Al taf piece and paevel of land and buikiing siuated at
Dooe Mo&, Union Boad, Nolambur Vikage, Maduraeoyal Tk, Tinmalur-Ot, admeasuning 400 Sq Ft of land
compaisad in Ol Soresy Mo 16201 Part, Patla No.s4 a2 per Patta New Survey No 1629 siuate within the
SubReartration Distrct of Velakkam and Regisiraton Detrict of Morth Chennl, East By . Camal, TA.
N 16221 West By - Plal befiorngs 1o Me Raghe a6d 3 fest Common Passage Marth By - Piot belangs %o
i Radi and Mre Saba, TS Noc1E2E Soudh By Mot halerg: At Baghu, 7.5 Ma 168217

4, | Loas Appl Ko (15600000244 [Bomower | s KEumar R 1E-Jan-2026 For |13-04-2026
{Co- Barnémnes 1] Sukanya Arun Rs. 255440500/

Description of Secured Asset (immovable Propertylc A1 fhat piece and parcel of the Rat bearing No. F-1,
First Floor, messuring 837 50, Ft., Super build up area together with an undivided share of land meaniring 433
5. FL, e 4024 50, Meter out of the Plat Ko 01 n'ea‘stinuPﬂE'éEE 30, FL, at Mudichur Yilage, Tambaram
Taluk, Kancheepursm District compeised in 5, No. 3480, Patta No. 2860 a2 patis New 5 No. 3481C1B
sfusied withvthe Sub Regitration Distict of 5SRO Padapnal and Regitration Ditrics Chesna 2outh Sast By
+ 24 Feed Acad West By - Land belongs to M. Chandraseiar North By : Plot Mo, G273 faet 1 bnch South By 2 5.
N 393 Defores 10 Mr. Rabess Maickar

5, | Loan Appd Mo {17000000555) (Bermower) Muthamizh R 17-Aug-2024 For |45-04-2026
{Co- Barnomrer 1] Jayasnee M Rs. 66,20 426.001-

Descriglion of Secured Assel (Immovable Praperty]: AN Trat Piecs and parcel of Snd and buikling bearig
Plad W 1 Coamprized in S No. 29600 & 29003 Parl and T.5 Mo A% parl & TS Parl Meazizing wih an axient ol
56D of LIDG pee of 2518 Sa P Along with 3% 5o of UDS Paseage Bnd oot af 1414 Sg M bogether witt doubia
bedroom Fai Bearing Flat Mo 51 in Second fioor Block No 3 {Pearf) Built up area of 533 5q Ft and one and
one caversd car park Sifuated at block Mo 5 Ward No 0 *Shyams Rivieraa Thinsnuliansgal Vilage Ambathur
Taluk Thirgeabur Diztrct and bounded e the : Korth By @ 12 Feet Wids Pazsage South By : Land Belongs o
Wr Dennis & Dennis Koman in TS Ko 49 East By : 0 Block Plot Mo 2 West By : Block 30-0 Wide RoadEast By :
20 Feat Acad Wesl By : Land belones to M. Ghandrasesar Mot By - Piot BiooG2- T3 feal 1 Inch Soush By 5.
iz 343 bt 10 M. Pt Macho

Diate: 15-04-2026 Place : Chenanai Authorised (ficer, FIRAMAL FINANCE LIMITED

Account No.: 344905001084, Name of the Beneficiary: Omkara PS 06/2021-22 Trust, Bank Name: ICICI Bank, Branch: Bandra (E) Mumbai, IFSC Code: ICIC0003449
Date of E-Auction & Time: LOT 1. 20th May 2026 (Wednesday) Between 11.00 A.M and 12.00 Noon

LOT 2. 20th May 2026 (Wednesday) between 12.00 Noon and 1.00 P.M.
Last date and time for submission of bid letter of participation/KYC Document/Proof of EMD: 18th May 2026 (Monday) before 04.00 PM

TERMS & CONDITION OF THE AUCTION: For detailed terms and conditions of the sale please refer to the link provided in Secured Creditor's (OARPL) website i.e. http://omkaraarc.com/auction.php or website of service provider i.e.
https://www.bankeauctions.com

STATUTORY NOTICE FOR SALE UNDER Rule 8(6) r/w 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
This notice is also a mandatory notice of not less than 30 (Thirty) days to the Borrower(s) of the above loan account under Rule 8(6) r/w 9(1), of Security Interest (Enforcement) Rule, 2002 and provisions of Securitization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002, informing them about holding of auction/sale through e-auction on the above referred date and time with an advice to redeem the assets if so desired by them, by paying the
outstanding dues as mentioned herein above together with further interest from 16.04.2026 and all costs charges and expenses any time before the closure of the Sale. In case of default in payment, the property (ies) shall at the discretion of the
Authorized Officer/Secured Creditor be sold through any of the modes as prescribed under Rule 8 (5) of Security Interest (Enforcement) Rule, 2002.

(V.M. Divakaran)

Authorized Officer,

Mobile No: 99623 33307

Omkara Assets Reconstruction Pvt Ltd.

(acting in its capacity as Trustee of Omkara PS 06/2021-22 Trust)

Date: 16.04.2026
Place: Chennai
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